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4600 THE GAZETTE OF INDIA, OCTOBER 28, 2000 (KARTIKA 6, 1922) [Part III-—SkC. 4

NATIONAL COUNCIL FOR TEACHER EDUCATION
C-2/10, Safdarjung Development Area,
Sri Aurobinde Marg, New Delhi-110 016

New Delhi, the 18™ September, 2000

No.F.1-30/2000 NCTE - In exercise of the powers conferred under clause
(f) and (g) of sub-section (2) of the Section 32 read with Section 14 and 15 of the
NCTE Act, 1993 (No.73,1993), the National Council for Teacher Education hereby
makes the following Regulations to amend (i) the NCTE (application for
recognition the manner for submission, determination of conditions for recognition
of institutions and permission to start new course or training) Requlations, 1995
(i) the NCTE (determination of conditions for recognition of institutions offering
or intending to offer through correspondence education or distance education
including open distance education, or any mode other than face to face instruction
for any course leading to B.Ed. degree or its equivalent and permission to start any
new course or training) Regulations 1996 (iii) the NCTE (norms and conditions for
recognition of Bachelor of Elementary Education B.ELEd.) Regulations, 1998 (iv) the
NCTE (Norms and conditions for recognition of teacher education Programme in
Physical Education - C:P.Ed., B.P.Ed. and M.P.Ed.) Regulations, 1998 (v) the NCTE
(Norms and conditions for recognition of M.Ed face to face and M.Ed. through
distance education) Regulations, 1998

’ 2. These Regulations may be called the NCTE (time limit for submission of
application for recognition) (Amendment) Regulations, 2000.

3. These Amendment Regulations, 2000 modify the existing Regulations to the
extent indicated against each of them:-

SINo. |Gazette Regulations Existing provision Modified to be
Notification ’ read as
No. & date, ‘ ‘
order no. &
date )

1. 8, 24.296,|The NCTE | Para 7 (b) & (¢} Para 7 (b) & (¢)
28-11/95 (application (b)Every institution | (b)Every institution
NCTE for intending to offer a|intending to offer
dt.29.12.95 | recognition course or training in|acourse or training

the  manner | teacher education | in teacher
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fw qubgnlulon shall  make  an educuhon shall |
determination | dpplication so as to | make an application
of conditions | reach the concerned | so as to reach the
for | Regional  Committee concerned Regional
recognition of | by the 317 December | Committee on or
ingfitutions | every year  for|before - 3
and permission | commencement  of | December every
t6 atart new |course _or trhlmng year. Provided
course  or [from  the  next|that in the case of
training) | cddemic session States . where
| Regulations, academic ~ session
1995 begins from
: January every year
the last date for

submission of

application = would

be .30™ June of

every year for the

course or training

commencing in the

next  academic

gegsion.

¢ (¢) Application for | (c)Application for |
permission fo start | permission to start|

any - -new course’ or | any new course or

teaiing in. teacher training in teacher

e¢ducation by | education or

recognised  |increase in intake

institutions shall - be | by recognised

submitted In'the form | institutions shall be

in Appendix -I so as submitted in the

to reach the Regional | form in Appendix-I

Committee concerned | so as to reach the

before - 31% | concerned Regional

December of the|Committee on or

calendar year for the | before, 27

course or training in December - every

teacher education | year. Provided

proposed  to . be|thatin the case of
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Coffered in the next,
‘| academic year. - -

States where |
academic : session’
begins  from
January every year:
the last date for
submission.  of
application  would:

| be 30™ June of

every year for the
course or: training
commencing in the
next academic
-session. '

14,
551997,
28-9/96
NCTE

The NCTE

(determination

of conditions
for
recognition of
institutions
offering ~ or

'infending ‘to

offer through
correspondenc
e education or
distance
education

including open

distance
education, or
any mode

other than

face to face
instruction for

Para 8 (a) & (b)

(a)Every ingtitution
intending to offer a
course or training in
teacher education
shall  make an
application so as to
reach the concerned
Regional Committee
by the 31st December

every year  for

commencement of
course or training
from the next
academic session.

Para 8 (a) & (b)

(a)Every ingtitution
intending to offer
a course or training
in teacher
education shall
make an applicdtion
so as to reach the
concerned Regional

Committee on or
before 31
December  every
year. Provided
that in the case of
States where
academic  session
begins from

January every year
the last date for
submission of

any course application would
leading to be 30™ June of
B.Ed. degree every year for the
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training)
Regulations
1996

ok it
equivalent and |
permission . to |. .
start any new | .
course or |

|.institutions shall
submitted in th g‘;f,_qrm
.in Appendix-I so0 as to

(b). Applicn,tio_n»; for
permission to start

'_Oﬂy new course: . or
.| training in
.education or increase
in . intake

recognised

be

reach the Regional
Committee concerned
before 31" December

of the calendar year

for the course: or
training in teac,:,,h_l.'_crj
education proposed:fo
be offered in . .the
next academic year;:

1each er'

: c'o'u'r"'s'e-br' training

~commencing in the |

next - ncodcm:c
session. .
(b)Appllcnﬂon for |

permission to start |
any new. course or |
training. :in teacher,
education - or |
increase.in intake | -
by . recognised |
institutions  shall
be:submitted in the |
form in Appendix-I |
so as to reach the |
concerned Regional |

Committee on or
before 317
December  every |
year. Provided
that in the case of |
States where
academic  session
begins from

January every year

the last date for
submission qf
opplication  would

be 30™ June of
every year for the
course or training
‘commencing in the
next

geq3ion,

academic
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conditions for
recognition of
MEd face to
face and M .Ed.
through
distance
education)
Regulations,
1998

(b)Application for
permission to start
any new course or
training in teacher
education or increase
in intake by
recognised institution
shall be submitted so
as to reach the
Regienal Committee

THE GAZETTE OF INDIA, OCTOBER 28, 2000 (mmm,m&,-ﬁx__szz)
3. T(.)1z (i) the NCTE |ParaB(a)&4(b)  |[ParaB(a)d(b)

1 20.3.99, 28- | (norms  and | (a)Every  institution (n)Evcry mqﬂtuﬂon -

4/98- | conditions for | intending to offer o |intending to offer |

99/NCTE | recognition of | course or tralning In | acoyrse or training:|.

dt29.1298 |Bachelor  of | teacher  education | in teacher -

(i2, - Elementary | shall  make  an| education shall | -

20.3.99, 28- | Education application so as to | make an application

3/98- B.EIEd.) reach the concerned | so as to reach the

99/NCTE . | Regulations, | Regional Committee | concerned Regional | ™

dt29.12.98 | 1998 (i) the | at least four months | Committes on or

and (iii) NCTE (Norms | before the scheduled | before - 317

7, 13299 |and conditions | date . of |December  every |

| 75-2/98- | for commencement  f | year. Provided

’ 99/NCTE . | recognition of | next academic | thet in the case of

dt.29.12.98 | teacher session. | States where
education ‘academic  session |
Programme in begins from
Physical January every yeor
Education - the last date for
CP.Ed. BPEd submission  of
and  M.P.Ed) application  would
Regulations, ' be 30™ June of
1998 and (iii). every year for the
the NCTE course or training |*
(Norms  and commencing in the

next = gcademic
session.
(b)Avppli.caﬁon for

permission to start
any hew course or
training in teacher
education or
increase in intake ‘
by recognised
institutions  shall
be submitted so as
to reach the
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: coucerned at least-

four months before

the scheduled ate of
: commenccment of

next - ncademu:
segsion,

,conccrned Reglonal '
Committee on or

before 317
December . every
year. i ‘Provided

| thet in the case of

" | States  where |

academic ~ session
begins from
January every year

submission  of |
application . would
be 30"" June of
every year for the
course or training
commencing in the |
next academic
| session.

4.

These modificafions shall conic inte force with immediaté effc_ct..'
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